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(b) and (e). Within the s ~t time 
that the computers have been in use on 
the Railways, they have accderated the 
internal check of trarnc re en e~ and the 
c m i ati ~ of the related accounts and 
statistics, so that the results are now 
avilable mnch quicker. In the Produc-
tion Units, a beginning has been made 
with the use of computers For production 
scheduling Rnd control, wi th promising 
results; and it is proposed to utilise the 
computer For regulating machine loading 
in the near future. These are jobs 
which could not be done eFfectivcly by 
manual methods. 

The installation of computers has not 
advef'ely aFfected employment on the 
Railways. With the prospect of expan-
sion of traffic and the increase in eFFi-
ciency which the computers are expected 
to Facilitate, cmplJymcnt opportunities 
on the Railways as a whole are n:>t likely 
to be reduced in the Future also. 

Contest in elections by Chairman 
of Heavy Engineering 

Corporation 

1772. SHRI D. N. PATODIA : 
SHRICHENGALRAYA 

NAJDU: 
SHRI N. R. LASKAR: 
SHRI R. BARUA : 
SHRI ONKAR LAL 

BERWA: 

Will the Minister of STEEL AND 
HEAVY ENGINEERING be pleascd to 
state: 

(a) whether it is a fact that the 
Chairman of Heavy Engineering Corpo-
ration, Ranchi had been permitted to 
contest In I~cti n ; 

(b) whether the decision to relieve the 
Chairman causes a break in the adminis-
tration of the Corporation; and 

(c) whether Govrrnment would 
consider the deoirability of findinl a 
non-political Chairman For Heavy 
Enpl1Cerinl Corporation so that the 
Oraanisation may enjoy an uninterrupted 
functlonlns 1 

THE MINISTER OF ST ATE IN THE 
MINISTRY OF STEEL AND HEAVY 

ENGINEERING (SHRI K. C. PANT) : 
(a) Shri K. D. Ma a i ~ rcsianed from 
the Chairmanship of Heavy ED8ineerinll 
Corporation Ltd., with effect from 4th 
lanuary, 1969, which resisoation was 
accepted by Government. 

(b) No, Sir. Shri Ranchor Praaad, 
a Director of the Company has boeR ap-
pointed to look aFter the current duties 
of the Chairman until a full time 
Chairman is appointed. 

(c) The appointment of a suitable 
person as a full-time Chairman of the 
HEC Ranchi is under consideration. 

Appointment or Funcllonal DIrector 
In Hlndust.n Ltd. 

1773. SHRJ D. N. PATODIA : Will 
the Minister of STEEL AND HEAVY 
ENGINEERING be pleased to state: 

(a) whether it is a fact that the 
Chairman of Hindusten Steel Ltd., hal 
as yet not been able to fill the posts of 
Functional Directors who are to take 
policy decisions on technical matters ; 

(b) whether as a result many techni-
cal issues deservinll imm~ iate action are 
being delayed ; and 

(c) if so, sleps being taken to fill up 
these posts so that important technical 
decisions are not delayed? 

THE MINISTER OF STATE IN 
THE MINISTRY OF STEEL AND 
HEA VY ENGINEERING (SHRI K. C. 
PANT.) : (a) The appointment Func-
tional Directors for Finance, ~rs nne  

and Commercial Activities al per the 
Statement dated the 20Ih March, 1968, 
of the Minister .for Steel, Mines and 
Metals about Ihe Management Reorp-
nisatl"n of Hindustan Steel Ltd. hu not 
been made; 

(b) No, Sir, as all the i.sues are 
considered by the Chairman and the 
Board of Directors, 

(c) Propoaal. are actively under 
conaideration and It I. hoped to announce 
the appoiDtn CIIU Ihortly. 




